List of cases in which Electronic Service of process has taken place during the month of August 2023

District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

DISTRICT
JUDGE
(COMMERCIAL
COURT)-01

2 R. KAMINICENTRAL [NIL
U, DISTRICT
JUDGE
(COMMERCIAL
COURT)-02

ILLAICENTRAL [NIL

COURT,

4 S ANURADHAICENTRAL [NIL
HUKLA
HARDWAJ,
ISTRICT
UDGE,
OMMERCIAL
OURT-04

5 H. UMEDICENTRAL ([CS SBI V/S SUSANTAASHOK 23.07.2022 01.08.2023
INGH GREWAL COMM- [PAUL KUMAR
ISTRICT 1863/202 BHAL
UDGE o

(COMMERCIAL
OURT)-05




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTD| 21.03.2023
COMM- |V/S VIKASCHOPRA
504/2023 [SINGLA

01.08.2023

OMP(I)COHDFC BANK LTDJANISH 10.05.2023 01.08.2023

MM- V/S ROYAL GIFT PSHOLA
134/2023 [ENTERPRISES
ANR.
CS M/S SREE INDIASANDEEP [19.07.2023 01.08.2023

COMM- |[SURGICAL PVT|GARG
1053/202 [LTD. V/S M/S

3 ORIENT  CARFT]
LIMITED
CS M/S APSARAINAVEEN  |28.05.2022 25.7.2023

COMM- [SAREE V/S SONIAJAIN
1352/202 [SAREE & ORS.
2]

CS ICICI BANK LTD,MANISH 26.07.2023 28.7.2023
COMM- |V/S RAGHU PURI [DEWAN

2468/202

1

CS M/S AWALSGUMIT 22.11.2022 01.08.2023

COMM- |CREATIONS V/SSINGH
2532/202 [PRAKASH CHANDHANS
> SHARMA




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
WE

ofDate

Service
Process

CS MOHD. ANWAR 10.02.2023 28.07.2023
COMM- |V/S MANEKIKAUSHIK
249/2023 |JAPPARELS  PVT)|
LTD.
CS CENTURY PLY|PINAKI 04.03.2023 28.07.2023
COMM- [INIDA V/SRANJAN
404/2023 [MITTAL CHATERJI
[ENTERPRISES
CS CANARA BANKIS RAI 16.12.2022 02.08.2023
COMM- [|V/S SAYAM|
2695/202 [BARTAN
2 BHANDAR
CS SUBHASH CHANDYJAI 15.07.2023 28.07.2023
COMM- |KHANDELWAL [BARDHAN
1027/202 [V/S JAGDISH
3 KUMAR HARISH]
KUMAR
CS MCD V/SASHUTOSH [19.07.2023 03.08.2023
COMM- [ENGINEERING [GUPTA
127/2023 [DEVELOPMENT
CORPORATION
OMP SHAKEEL AHMEDALOK 18.05.2023 07.08.2023
COMM- [V/S M/S RAMESHSHARMA
75/2023 [PAPER MART &
ORS.




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
WE

ofDate

Service
Process

CS UCO BANK LTD| 14.03.2023 07.08.2023
COMM- |V/S VIKRANTICHAUHAN
4143/2023 [SINGH & ANR.
CS SH. RAJESHMOHIT 18.07.2023 07.08.2023
COMM- |[KUMAR GUPTASINGHAL
1039/202 [V/S MUNICIPAL
3 CORPORATION
OF DELHI
OMP (I)TATA CAPITALJANISH 20.05.203 07.08.2023
COMM- [FINANCIAL BHOLA
477/2023 [SERVICE LTD. V/§
M/S SHREE RAM
[ENTERPRISES
CS ICICI BANK LTDJ/BABBAR &12.07.2022 09.08.2023
COMM- |V/S SHAILENDRAASSOCIATE
1722/2022[KUMAR SINGH
CS GIRNARSOFT LALIT 14.03.2022 10.08.203
COMM- |AUTOMOBILES [PANDEY
890/2022 |[PVT. LTD. V/§
JOGINDER
CS ICICI BANK LTDJR.K.RANJA |30.07.2023 10.08.2023
COMM- |V/S BABAN
1907/202 [TELECOM
>




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent
WE

ofDate

Service
Process

OMP M/S 24.07.2023 14.08.2023
COMM- [EDUCTION KUMAR
525/2023 [SERVICES LTD{SHUKLA

V/S ARTI RANI
OMP SHRI ROHITITUSHAR 01.07.2023 14.08.2023
COMM- |[MAAN & ANR. V/SSHARMA
119/2023 [SHRI RAM|

TRANSPORT

FINANCE

COMPANY LTD. &

ANR.
CS ICICI BANK LTDJMANISH [10.06.2021 16.08.2023
COMM- [V/S SUMIT GUPTAIDEWAN
1711/2021
CS PNB V/SANSHUMA [18.07.2023 16.08.2023
COMM- [TAMANNA N
1040/202 [ENTERPRISES SRIVASTAV
3 A
OMP(I) [IDFC BANK LTD/MAYANK [3.10.2023 17.08.2023
COMM- |V/S CAPITAL/MAHAJAN
531/2023 [FIRMS
OMP(I)COIDFC BANK LTD{MAYANK |01.08.2023 17.08.2023
MM- V/S SOHAN PAL |[MAHAJAN
532/2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS ICICI BANK LTDJCHENA 07.05.2022 17.08.2023
COMM- |V/S SEEMABHALLA

1216/2022(MADAAN

CS M/S VINU AUTO 23.01.2021 18.08.2023

COMM- [PARTS V/S M/S
249/2021 |[COSMICS
IMOTORS (IND

PVT. LTD.
CS ICICI BANK LTDJSATISH 03.07.2023 18.08.2023
COMM- |V/S YOGENDRAKUMAR
2120/2021SINGH

OMP (I)HDFC BANK LTDJANISH 07.08.2023 21.08.2023
COMM- |V/S ANKUSHBHOLA
575/2023 [BANSAL

OMP(I) [HDFC BANK LTDJANISH 07.08.2023 21.08.2023
COMM- |V/S ANANDBHOLA
576/2023 [KUMAR SHARMA

OMP(I)COHDFC BANK LTDJANISH 07.08.2023 21.08.2023
MM - V/S CHANDANBHOLA
577/2023 [TRIPATHI




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

COMM- |V/S SIDHARTH|B
582/2023 JAGGARWAL

OMP(I) [HDFC BANK LTDJANISH 07.08.2023 21.08.2023
COMM- |V/S KIRAN BALABHOLA
581/2023 [PURI

OMP(I)COHDFC BANK LTDJANISH 07.08.2023 21.08.2023
MM - V/S ATUL KUMAR |[BHOLA
580/2023

OMP(I)COHDFC BANK LTDJANISH 07.08.2023 21.08.2023

MM- V/S JAGBHOLA
579/2023 [BHUSHAN
IMINHAS

OMP(I)COHDFC BANK LTDJANISH 07.08.2023 21.08.2023
MM- V/S AJAY NIGAM [BHOLA
578/2023

OMP(I)CO[TATA CAPITAL 21.08.2023
MM- [FINANCIAL
549/2023 [SERVICE LTD. V/S
SARVESH KR\
TIWARI




District Case No. Petitioner NameAdvocate
VS Respondent
Name

Date

ofDate

Registration Electronic

Service
Process

CS ICICI BANK LTDJCHETNA [03.10.2019. 22.08.2023
COMM- |V/S MAHESH|B
2392/201 [KUMAR
o
CS ICICI BANK LTD/CHETNA 16.11.2021 22.08.2023
COMM- |[V/S MAHAVEERBHALLA
4740/202 [PRASAD
1
CS ICICI BANK LTDJCHETNA |05.04.2021 22.08.2023
COMM- [|V/S ROHITBHALLA
1214/2021[RAWAT
OMP(I)COHDFC BANK LTDJANISH 25.08.2023 28.08.2023
MM- V/S ZAKIR SAIFI [BHOLA
598/2023
OMP(I)COHDFC BANK LTDJANISH 25.08.2023 28.08.2023
MM- V/S AMIT KUMAR [BHOLA
509/2023
CS M/S DCMPREM 10.08.2023 28.8.2023
COMM- [SHRIRAM PRAKASH
1146/2023[KIMITATED V/SADVOCATE
RISHAB JAIN




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

AWEJA,
ISTRICT
JUDGE,
COMMERCIAL
COURT-07

7 %[S. KAVERIICENTRAL [NIL

8 |SH. AMIT|Central INIL
UMAR,
ISTRICT

UDGE,
OMMERCIAL
OURT-08

ARG,

ISTRICT
JUDGE,
COMMERCIAL
COURT-09

o EH. DEEPAK|Central |[NIL

10 |SH. AJAY|Central INIL
ANDEY,
ISTRICT
UDGE,
OMMERCIAL
OURT

HARMA,
ISTRICT
JUDGE,
COMMERCIAL
COURT

11 EH. SANJAY|Central INIL




EH. RAVINDER|
EDI, DISTRICT|
JUUDGE,

COMMERCIAL
COURT

District

Central

Case No. Petitioner NameAdvocate Date
VS Respondent

Name

ofDate
Registration Electronic
Service
Process

13

SH. SANJEEV|
UARM SINGH,|
ISTRICT
JUDGE,
COMMERCIAL
COURT

Central

INIL

14

BHATT 5 DJ|
(COMMERCIAL
COURT)-01

SH. DINESHWest

INIL

15

S. HEMANI
ALHOTRA,
ISTRICT
UDGE
(COMMERCIAL
OURT)-02

West

INIL

16

INGH,

ISTRICT
JUDGE
(COMMERCIAL
COURT)-03

EH. DIG VIJAY|

'West

INIL

17

SH. SANJAY
JINDAL,
IDISTRICT
JUDGE
(COMMERCIAL
COURT)

'West

INIL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic

Name Service
Process

18 [SH. AJAY|West
UPTA,
ISTRICT

JUDGE
(COMMERCIAL
COURT)

19 [SH. NARESHWest INIL

UMAR
HOTRA,
ISTRICT

JUDGE
(COMMERCIAL
ICOURT)

20 [SH. ANURAGINEW INIL
SAIN, DISTRICITIDELHI
JUDGE
(COMMERCIAL
COURT)-01

21 (SH. SANJEEVINEW INIL

AGGARWAL, IDELHI
ISTRICT
UDGE
COMMERCIAL
OURT)-02

OYAL, IDELHI Comm- [Services Ltd. Vs/Shankar
ISTRICT 17/2023 [M/s PawanGarg
JUDGE Hospital and anr.
(COMMERCIAL

COURT)-03

22 EH VINEETANEW OMP(I) [Clix Capitaanvi >9-03-2023  [10-08-2023

23 SH. PREMSOUTH INIL
UMAR
HARTWAL,
ISTRICT

JUDGE

(COMMERCIAL

COURT)-01




District ofDate
Registration Electronic
Service

Process

Case No. Petitioner NameAdvocate Date
VS Respondent

CS(COMMM/S CHRYSALISASHUTOSH [26.04.2023
LOHIA

01.08.2023

SISODIA,
DISTRICT

V§
IMSD FABRICS A
ROPRIETORSHIP|
[FIRM, THROUGH|

TS PROPRIFTOR

PRIVATE

BALAJEE
DEVELOPERS

CS(COMMIIDAAC SOLUTIONJLAL SINGH

459/2023 [LIMITED Vs

03.08.2023

03.08.2023

CS(COM

RADEMARK

204/2023 MANAGEMENT

NTERNATIONAL

BOSSS.K.BANSAL

12.05.2023

03.08.2023

Vs MEENU JAIN
156/2023

CS(COMM[R. P. SRIVASTAVIMAHIMA

[DAYANI

03.08.2023

03.08.2023

CS(COMMIIFFCO MC CROP
CIENCE
RIVATE
IMITED Vs MAA
HARDA KRISHI
EVA KENDRA|
HROUGH ITS
ROPRIETOR

ITESH
A AKIATAN A

158/2023

SHUBHAM
SATGAL

03.08.2023

03.08.2023

CS(COMM|GURDAYAL
PRAKASH

128/2023 [NAYYAR Vs CASA|
> STAYS PVT LTD

VIKAS
SHARMA

03.03.2023

05.08.2023




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Service

Process

03.08.2023

05.08.2023

AAKATANA
CS(COMM|UNION BANK OHYOGESH |05.08.2023 05.08.2023

INDIA VSPACHAURI
465/2023 |GURDEEP SINGH|
REEL
CS(COMMIM/S SHREECHERRY [09.08.2023 09.08.2023
BALAJI AND SONSGUPTA
172/2023 Vs  M/S BOMB|
[FOODS LLP

CS(COMMIICICI BANK VYCHETNA }[10.08.2023 10.08.2023
RAVI BHUSHAN
173/2023 [SINGH

CS(COMMI|CANARA BANK VSRITU 23.02.2023 16.08.2023
ASHA BISWAS[SHARMA
106/2023 [AND ANR

EX(COM |[DR MEERASANJEET 03.08.2023 18.08.2023
M) VENNA Vs M SKUMAR
260/2023 [VIBES  HEALTH|
CARE LIMITED




District

Case No. Petitioner NameAdvocate Date
VS Respondent

ofDate

Registration Electronic

Service
Process

CS(COM 17.02.2023 21.08.2023
92/2023 [M/S. APSKUMAR
FASHION
[EMBROIDERY
CS(COMMM/S. RAGHAVIMATLOOB [05.04.2023 £1.08.2023
ADITYA CHITSALAM
198/2023 [PVT. LTD. Vj§
SANJAY SEHGAL
CS(COMMITHE TRAINEDINAGESHW [22.08.2023 23.08.2023
INURSES AR KUMAR
186/2023 |JASSOCIATION OH
INDIA V§
STUDENTS
[FRIEND
CS(COMM|UNION BANK OFRJITENDER [15.04.2023 23.08.2023
INDIA Vs M/S|GARG
215/2023 PITENDER
BUILDING
IMATERIAL
SUPPLIER
[PROPRIETORSHIP
CS(COMMI|STATE BANK OHR.K.SINHA [09.06.2023 24.08.2023
INDIA Vs M/S
373/2023 |[KALAWATI
[ENTERPRISES
THROUGH ITS
[PROPRIETOR
AMIT DUBEY

25

SH. SANDEEP
YADAV

South

INIL




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

26 EH RAJEEVSouth
ANSAL

27 [SH. LAL SINGH,SOUTH- [NIL
IDISTRICT I[EAST
JUDGE

28 |MS. NEELAMSOUTH- [NIL
EIINGH, EAST
ISSTRICT

JUDGE

29 [SH. AJAYSOUTH- |[NIL
IKUMAR JAIN [EAST

i E&)VER ANU‘EXSU'EH-

ALIGA
31 [SH. BHUPES EOUTH- CS/COM [M/S AHILYABRIJESH [26-04-2023 05-10-2023
IKUMAR T M/391/20 JEWELS PVT. LTD/OBEROI
23 Vs SANDEEP

CHAUDHARY




District Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service

Process

CS/COM |GROUPE 17-03-2021 25-09-2023
M/177/20 [INDIA PVT LTD V§JKHANNA
21 PLANMAN HR
PRIVATE
LIMITED
CS/COM [HIGH SPIRITIONKAR 23-02-2022 06-09-2023
M/174/20 [EXIM PVT LTDPANDEY
20 THROUGH ITS
AUTHORIZED
REPRESENTATIV
E Vs ADAB/ADAAB
RESTAURANT
THROUGH ITS
IDIRECTORS/PART]
NERS
32 gls NIRJASOUTH- |NIL
HATIA [EAST
33 [SH. RAJES EXISJTH- INIL
(KUMAR SINGH T
34 [SH. SANJAY[EAST INIL
SHARMA-I

35 SH. CHANDRA
SHEKHAR,
IDISTRICT
JUDGE,
COMMERCIAL
COURT-02




District

Case No. Petitioner NameAdvocate Date
Registration Electronic

VS Respondent

Name

ofDate

Service
Process

36 S. B C.S. RANDHIR KUMARCHETAN  h5-09-2022 17-08-2023
UPTA, [EA COMM)/PHA Vs LEEIJKUMAR
ISTRICT 100/2022 [ELECTRICALS PAL
JUDGE, L.TD AND|
(COMMERCIAL ANOTHERS
COURT)
37 [SH. BRIJESHShahdara [CS GREEN KAIKETSU|Sh. 04-03-2023 07.08.2023
UMAR GARG, COMM)1 [AUTOMOTIVE Manmohan
ISTRICT 11/23 INDIA PVT. LTD,/Tiwari
JUDGE, Vs.
COMMERCIAL GAURAVKUMAR
COURT
CS SH. SANDEEPSh. S. Batra [12-07-2023 14.08.2023
COMM)3 |GULATI,
31/23 PROPRIETOR Vs,
SH.
YOGENDRAKHAN
INA, PROPRIETOR
CS REGAL  PAINTSSh.  Vimallo6-07-2023 17.08.2023
COMM)3|AND BRUSH PVT/|Arora,
24/23 LTD. Vs. PUNITA
SINGH
CS M/S SHREESh. Vishunu16-03-2023 31.08.2023
COMM)1 |[GANESH Dutt
42/23 WINDING WIRESSharma,
Vs. ACCORD|
ELECTROPOWER
PRIVATE
LIMITED
CS APOLLO PIPESSh. Deepj17-01-2023 31.08.2023
COMM)4 |LTD Vs. NIRMALSoni,
1/23 POLYMERS




DISTRICT
JUDGE,
(COMMERCIAL
COURT)

District

Case No. Petitioner NameAdvocate Date ofDate
VS Respondent Registration Electronic
Name Service
Process

30 [SH. SURENDER| NIL
S. RATHI

4o [SH. REETESH NIL
SINGH

41 [SH. GURDEEPNorth-  |NIL

SINGH,
IDISTRICT
JUDGE
(COMMERCIAL)

'West




12

SH.VINOD
YADAV

District

Case No. Petitioner NameAdvocate Date ofDate

INIL

VS Respondent
WE

Registration Electronic
Service
Process

13

SH. VIRENDER

HATT,
ISTRICT
UDGE

(COMMERCIAL
OURT)

North

INIL

14

UPTA,

ISTRICT
UUDGE
(COMMERCIAL)

EH. PANKAJ|

SOUTH
WEST

45

S. SAVITA
O, DISTRICT
JDUGE,
COMMERCIAL
COURT-02

46

SH. RAKESH]|
SYAL, DISTRICT]
JUDGE,
COMMERCIAL
COURT-03

INIL

INIL

INIL

Total

68




	Form-3

